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The second important reason is erratic
power supply for which the production is
badly affected. Another important reason is
faulty pricing of products. The employees'
Union of Namrup has clearly stated, as it
c&me out in the Anam Tribune of 24th
November, 1986, that:

"Besides various other factors, un-
realistic basis of achievement of capacity
utilisation is one of the prime factors of
losses. The rampant corruption at the top in
collusion with the policy makers is
contributing a lot to this ill-fate of the
Corporation. "
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The very objective of establishing the fac-
tories are going fo be frustrated jn this way. I
would like to draw the attention of the House
to this matter and demand assurance from the

Government that (1) not a single employee ﬁ‘@ deam ﬂﬁﬁﬁtf@ A HITE
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replaced by proven and modem ones;

(3) the factories of the HFCL will not be & F9 FUNT 4T ;ﬁ-’ wfET-
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evil hands. I caution the Government not to
play with the lives of the people of the State.

Thank you. il
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REFERENCE TO THE NEED TO
EXEMPT ARTISTS, SPORTSMEN AND
SCIENTISTS WINNING
INTERNATIONAL AWARDS FROM
PAYMENT OF CUSTOMS DUTIES ETC.

SHRI AJIT P. K. JOGI (Madhya Pradesh):
Madam Deputy Chairman, as a nation, we are
proud of our scientists, artists and sportsmen,
who bring glory to the nation by making a
mark in thier respective fields at the
interantional level. We have artists, painters,
musicians, scul-ptors who have won many
international awairds and prizes, ) We iave
eminent scientists who due to their intellectual
brilliance have brought name and glory to the
nation by winning several international awards
and prizes. We also have sportsmen who have
excelled in their fields and have brought glory
to the nation. Unfortunately, when they receive
these interantional prizes and awards, they
have to part with a sizeable sum as customs
duties. In a few exceptional cases mostly
relating to sportsmen and women, exemptions
were made. I feel that a general exemption
must be given to all our scientists, artists and
sportsmen who bring glory to the nation, who
exce] them in ihsir fields and because of
whom, we ca, n ourselves feel very Poud.
Throu;;; h this special mention, may I request
the Government to consider this serisonly and
make a general exemption in case of all our
artists, all our sportsmen, all our scientists who
win international prizes and awards. Thank
you.

REFERENCE TO THE REPORTED
MOVE TO CONVERT HEALTH SER-
VICES IN PUBLIC HOSPITALS INTO A
PRODUCTIVE INDUSTRY BY UTTAR
PRADESH GOVERNMENT

SHRI P. N. SUKUL (Uttar Pradesh):
Madam Deputy Chairman, 1 wish to draw the
attention of the hon. Members of this august
House as well as the Government to a very
important matter and a very serious situation,
arising out of a recent decision of the Medical
and Health Department of the U. P.
Government according to which th, service
charges in Government hospitals have been
increased. Till



